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•topi to safeguard our territorial in­
tegrity in that region.

Mr, Speaker: Now, Shri Madhu 
lamaye has  given two  notices  of 
question of privilege.
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Mr. Speaker: All right, we will ad­
journ fUr lunch and meet again  at 
14.00 hours.

13.15 hrs.

The Lok Sabha then  adjourned for 
lunch till fourteen of the Clock.

The Lok Sabha re-assembled  after
l/unch at Fourteen of the Clock.

[Mr. Deputt-Speaker in the Chair]

RE: CALLING ATTENTION NOTICE 
(Query)

Some hon. Members rose—

Shri Nath Pai (Raipur): We have 
written to you a letter___(Interrup­
tion*)

Mr. Deputy-Speaker: I have  re­
ceived your letter just now.

Shri Nath Pai: Are you  directing 
the External Affairs Minister----

Mr. Deputy-Speaker: 1 will just find 
out.

Shri Math Pai: We had given Call 
Attention notice at 1 O’Clock....

Mr. DepHty-Speeker: I have receiv­
ed yoiur letter just now.

Shri Nath Pai: Please hear my sub­
mission.  We  gave Call  Attention 
notice the. moment we heard the dis­
turbing news about  hostilities bet­
ween the U.A.X. and Israeli forces. 
This is newt of the gravest importance 
to the whole of the world. Perhaps, 
Government may he taking  riMtter

behind the procedural things. I have 
written an urgent letter to you  to 
ask the Minister concerned to make a 
statement. The House should  not 
be left to just rumours or unfounded 
news-items. We should get an autho­
ritative statement from the Govern­
ment on this vital issue. I flrinV, you 
will appreciate that we are exercising 
only our duty in making a request to' 
you----

Mr.  Deputy-Speaker:  I  entirely
share your concern  as well as the 
concern of the whole House. I  will 
find out from the Minister of Parlia­
mentary Affairs and let you  know 
after some time.
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Shri P. Venkatasubbaiah  (Nand- 
yal): May I make a submission? Sir, 
you have rightly pointed out  that 
you share the anxiety of the Members 
to what is happening in that pert of 
the world—Cairo has been bombard* 
ed and there have been air raids. I 
would only request you tb aide  the. 
External Affairs Minister or the Par­
liamentary Affairs Minister" to make a 
statement.
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Mr. DeputT-Spulin: As I said, I 
share the anxiety of the hon. Mem­
bers. I will ask the Minuter ctfhcexn- 
ed to make a statement.

Shri Bat  Saj  Madhok  (South 
Delhi): This is a question on which we 
have been asking for a  discussion. 
We have given notice under rule 193 
that some time should be allotted for 
it.  It is our misfortune and it  is 
rather a matter of irresponsibility on 
the part of the Government that on 
such a vital issue, when the  whole 
country is agitated, they have neither 
given us time nor have they made 
any statement. Now, when the  war 
has broken out, there is nobody pre­
sent on the Treasury Benches. Is it 
proper (Interruption).

The Minister of Law (Shrl  Go- 
vlnda Menon): The wishes  of the 
House are being communicated to the 
Minister concerned.

Mr. OepHty-gpeaker: We will now 
take up the other question which Is 
equally important.

tp* Onvnv: Jm fW wl 

f3p VCTT $ RAhTHTC

qrr w»r jpw  $ fV  w»ft 

**  % w* ̂ *w?r«r $ wffii? srt

ott hfifl t 1

Mr. >W>etj-Speaker;  As I  have 
mid, I wlU find it out. Jfest watt for 
hntt an hour.
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Shri  Hen Butt  (Mangaldai):
There ig a conflicting news In  the 
s«-nse that from the Israeli side, it is 
siiid that lighting has already start­
ed in pertain parts, and  from  the 
Egyptian side it is said that Cairo has 
been bombarded. Now, we are in a 
fix and, therefore, you should direct 
the Prime Minister to come immedi­
ately and make a statement to the 
House to allay our doubts.

Shri  Nambiar  (Tiruchirappalli):
My submission is....

Mr Deput;-Speaker: Mr. Nambiar,
I think, it should satisfy all sections of 
the House; we all of us share the con­
cern and the Minister has already sub­
mitted that he has communicated the 
desire of the House to the Minister 
concerned. What else do you wantT

Shri Kandhir Singh (Rohtak):  We 
agree with you. There should be  a 
statement by the Minister.

Mr. Deputy-Speaker: I think, there 
is unanimity on this question.

Shrl H. N.  Mukerjee  (Calcutta 
North East): There is 8 Call Atten­
tion notice on that. In the  mean­
time, I think, the war has  broken 
out—that is the report—and it is very 
odd that Government of its own voli­
tion does not come forward, parti­
cularly, after there was a recess - 
they had time to cogitate over  the 
(natter—and at least take the Parlia­
ment Into confidence  at once.  If 
you  say that  after  Govern­
ment gbt to know of it, they  sent 
word to you that they would require 
a little time before they could  ocene 
before 'Parliament «Uh peeper pre­
paration, I can understand that.  But 
no such communicatiiM  haa  come 
from Government. 8b smra. he  baa 
communicated the datfn tff the Bniat 
to the proper quartan. Xy pelM M
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that the proper quarters, that is, the 
Minister of External  Affairs,  the 
Mate Minister, Should have  come 
before the House at 2 O’Clock  be­
cause we were meeting after recess 
and they got to know of it before we 
trt to know of it when we read the 
telegram over there. Therefore, it is 
vfay odd that Government does not 
oosne of its own volition before  the 
Bouse and that you have to  send 
word to them and they would come 
at their pleasure. If you say that they 
have communicated to you that they 
want a little time to come  before 
Parliament with proper preparation,
1 can understand that.  Otherwise, 
Government is acting in a  manner 
which is not proper.

Shri Nambiar: The news came  as 
Back as 11.30. It is  already  ?ory
ate.

Mr. Deputy-Speaker: All of us have 
received the news with a ?ense oi 
phock. I agree with the hon. Mem­
bers. We .share the concern. (Inter­
ruptions).

Sluri Hera Barua: The prime Min­
ister should come and make a state­
ment.

Shri M. R. Hasani (Rajfcot): It  is 
very proper that, when news of this 
kind comes, there should be concern 
in this House. But Government must 
have time first of all to verify* the 
news, get proper news and then make 
a considered statement. The  Gov­
ernment cannot snake a  statement 
bene and now without knowing what 
lias happened. Let us behave in  a 
responsible manner. l<et the Govern­
ment come tomorrow morning  and 
«mWi a statement. There Is no need 
-tor any statement now.

Seme Ma. Members: No, no.

Art g. M. Banerjee (Kanpur): Tha 
H U Mbwter «bo&18 make a state­
ment tadaar.
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Mr. Depnty-Speafcer: What  Mr.
Masanl has observed it.. (Interrup­
tion.!).

Shri 8. M. Banerjee: The  Prime
Minister should come and make a 
statement today.

Mr. Deputy -Speaker: The members* 
concern has been conveyed. 1 am 31 ire 
the spokesman  of  the Government 
will come here soon and  certainly 
meet the wishes of the House.

Shri Nath Pai: We want  you to 
direct him, order him, command hlai, 
summon him..

Shri Hem Barua: Please direct the 
Prime Minister to come.

Mr. Deputy-Speaker: Within  hall 
an flour’s time, the Minister of Ex­
ternal Affairs will be present  here 
and say whatever he has got to say. 
The hon. members may please  re­
sume their seats. (Interruptions).

Shri Tenaeti Viswanatham  (Viaa-
khapatnam): Will they come here in 
response to the direction from you?

Mr. Deputy-Speaker: Mr. Limaye.

14:12 hr*.
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